
MC(WA) No. 27/2015 

 

 

BEFORE 

THE HON’BLE MR. JUSTICE UMA NATH SINGH, CHIEF JUSTICE 

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

 

 

30.07.2015 

 

  None appears for Union of India. 

  Mr. PN Nongbri, learned counsel, represents the respondents. 

  This Miscellaneous Case is dismissed in default and for want of 

prosecution.  

   

 

            JUDGE                                                           CHIEF JUSTICE 

                                                                                         

 
Sylvana 

 

 

 

 

    

 

 
 
 
 
 
 

 

 
 
 
 
 

 



MC(WA) No. 49/2015 

In W.A. No. 23/2015 

 

 

BEFORE 

THE HON’BLE MR. JUSTICE UMA NATH SINGH, CHIEF JUSTICE 

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

 

 

30.07.2015 

 

  Mr. AH Hazarika, learned counsel, appears for the applicants. 

  Mr. S. Dey, learned counsel, represents the respondents. 

  Learned counsel for the applicants, states that the applicants, 

being the necessary parties, were not arrayed as respondents in the writ 

petition before the learned Single Judge. Hence, he has filed this writ appeal. 

As the appropriate remedy in such case would be to file a review so that the 

learned Single Judge has the advantage of hearing the submission on behalf 

of the applicants as well, learned counsel, for appellant prays for and is 

permitted to withdraw the writ appeal with liberty to file a review. Hence, 

this Misc. Case is dismissed as withdrawn with liberty as the aforesaid. 

   

 

            JUDGE                                                           CHIEF JUSTICE 

                                                                                         

 
Sylvana 

 

 

 

 

    

 

 
 
 
 
 
 

 

 
 
 
 
 

 
 



MC(WA) No. 50/2015 

In W.A. No. 23/2015 

 

 

BEFORE 

THE HON’BLE MR. JUSTICE UMA NATH SINGH, CHIEF JUSTICE 

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

 

 

30.07.2015 

 

  Mr. AH Hazarika, learned counsel, appears for the applicants. 

  Mr. S. Dey, learned counsel, represents the respondents. 

  In view of the order passed today in MC(WA) No. 49/2015, this 

Misc. Case also stands disposed of as withdrawn. 

   

 

            JUDGE                                                           CHIEF JUSTICE 

                                                                                         

 
Sylvana 

 

 

 

 

    

 

 
 
 
 
 
 

 

 
 
 
 
 

 
 

 



W.A. No. 23/2015 

 

 

BEFORE 

THE HON’BLE MR. JUSTICE UMA NATH SINGH, CHIEF JUSTICE 

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

 

 

30.07.2015 

 

  Mr. AH Hazarika, learned counsel, appears for the applicants. 

  Mr. S. Dey, learned counsel, represents the respondents. 

  In view of the order passed today in MC(WA) No. 49/2015, this 

writ appeal also stands disposed of as withdrawn. 

   

 

            JUDGE                                                           CHIEF JUSTICE 

                                                                                         

 
Sylvana 

 

 

 

 

    

 

 
 
 
 
 
 

 

 
 
 
 
 

 
 

 
 


